
NATIONAL COMPANY tAW TRIBUNAL
NEW DELHI BENCH

NEW DELHI

c. P. NO. 08/111/10
cA. NO.

PRESENT: SMT. INA MALHOTRA
Hon'ble Member (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAT ON 27.09.2016

NAME oF THE coMPANy: Dr. N.p.s chawla V/s. Vangage constructions Art. Ltd. & ors.

SECTION OF THE COMPANIES ACT: 6344
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ORDER

Ld. Counsels have apprised this Bench that the Company Appe -1 is pending in

the Hon'ble High Court of Delhi. The same was listed yesterday wherein an

undertaking is given that they would seek an adjournment in the present proceedings

today.

2. The next date of hearing before the Hon'ble High Court of Delhi is 74.12.2076.

Accordingly, re-notify this case on 20.1.2.201,6.


